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I, Sirshendu Saha, son of Sushil Kumar Saha, aged about 51 years, by faith-
Hindu, by occupation- service, now posted as Special Land Acquisition Officer and
Officer-in-Charge, Environment Section, Darjeeling in the office of District

Magistrate, and Collector, Darjeeling, District- Darjeeling, do hereby solemnly
affirm and say as follows:

1. That, I am the Special Land Acquisition Officer and Officer-in-Charge,
Environment Section, Darjeeling and has been duly authorized by the respondent
no. 5 i.e. District Magistrate, Darjeeling to affirm this affidavit on his behalf. I have

made myself acquainted with the facts and circumstances of this case and

competent to affirm this affidavit.

2; That this affidavit is being affirmed in pursuant to the solemn order dated
22.07.2024 passed by the Hon’ble Tribunal, whereby the Hon’ble Tribunal was
pleased to direct that a copy of this order to be served upon the Respondent No.6,
Chairman, Darjeeling Municipality through the Respondent No.5, District

Magistrate and Collector, Darjeeling.

2. That in compliance with the said Order dated 22.07.2024, letter dated
24.07.2024 issued by the Officer-in-Charge, Environment Department, Darjeeling
enclosing the order dated 22.07.2024 passed by the Hon’ble Tribunal has been



served upon the Chairman, Darjeeling Municipality through pe @a delive
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the same has been received by the office of the said Chai

Municipality by putting signature on a copy of the said letter,

A Copy of the said letter is enclosed herewith and marked as Annexure “A”,

3. That the statements made in paragraph 1 and 2 are based on information
derived from the record which are usually kept and maintained by the answering
respondent in the ordinary course of business and which I belief to be true and rest

thereof are my humble submission before this Hon’ble Tribunal.

in my office QHYM( : I o .

Deponent )
Spl Land Acquisition Officer,
7" Darjeeling
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Ihe hatrma,
Danjeching f\hunicip.’llily.
FOS& Dist Darjeeling - 734 010,

Sab 0.A, 50 0l 2024 — veparding.
=20l 01 2024 — regarding.

Ret: Judgement Order dated 22/07/2024 of the Hon’ble National Green Tribunal in connection with
0.A. No. 50/2024/E7.
Sir,

With reference to above cited subject, enclosed please find herewith the above mentioned

ludgement order of the Hon’ble National Green Tribunal for your kind information and taking necessary
action from your end.

This may be treated as most URGENT.

. Yours faithfully,
Enlco - As Stated, _

;&\‘L/"" .
Officer-in-Charge,
Environment,

Darjeeling
Memo No. w.;ll( 1) /Env/Darj/2024 : Dated: 24-/07/2024.
Copy forwarded for information to :
I.~ The Executive Officer, Darjeeling Municipality, P.O. & Dist. Darjeeling.

Sl

Officer-in-Charge,
Environment,
Darjeeling.
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